WEELKY STATEMNT FOR DESPATCH OF ORDER

EXCISE APPEAL BRANCH

CESTAT, NEW DELHI-110066

FROM 30.10.2017 To 03.11.2017

R

S/NO.

APPEAL NO.

ORDER NO. DATE OF DATE ON
ORDER WHICH ORDER
RECIVED DESPATCHED
FROM THE PS "
TO HON’BLE
PRESIDENT/VI
CE
PRESIDENT/ME
MBERS
FINAL ORDER
1. E/51509/2015 FO/56800/2017 29/09/2017 01/11/2017 N
2. E/51192/2015 FO/56801/2017 29/09/2017 01/11/2017
3. E/53019/2016 FO/56802/2017 29/09/2017 01/11/2017
4. E/58126/2013 FO/56803/2017 29/09/2017 01/11/2017
. £/50246/2016 FO/56811/2017 29/09/2017 01/11/2017 _
6. E/53504/2015 FO/56812/2017 29/09/2017 01/11/2017
7. E/51364/2014 FO/56813/2017 29/09/2017 01/11/2017
8. E/52653/2015 FO/56814/2017 29/09/2017 01/11/2017
9. E/52589/2015 FO/56819/2017 03/10/2017 01/11/2017 .
10. E/2767/2012 FO/56868/2017 06/10/2017 03/11/2017
11. E/50155/2016 FO/56872/2017 04/10/2017 03/11/2017 |
12. E/52644/2015 FO/56873/2017 04/10/2017 03/11/2017 |
13. E/55908/2014 FO/56888/2017 04/10/2017 03/11/2017 1
14. E/52597/2016 FO/56890/2017 05/10/2017 03/11/2017 T
15. E/2102/2011 FO/56891//2017 05/10/2017 03/11/2017
16. E/50207/2016 FO/56892/2017 05/10/2017 03/11/2017
17. E/52937/2015 FO/56893/2017 05/10/2017 03/11/2017
18. E/52211/2015 FO/56894/2017 05/10/2017 03/11/2017 §
19. E/3317/2010 FO/56898/2017 05/10/2017 03/11/2017
20. E/52704/2015 FO/56900/2017 05/10/2017 03/11/2017
21. E/52500/2015 FO/56901/2017 05/10/2017 03/11/2017 T“
22. E/50953/2014 FO/56929/2017 06/10/2017 03/11/2017
7334, | E/52826-52836/2016 & | FO/56930-56941/2017 | 06/10/2017 03/11/2017
E/52856/2016 o
35. E/52053/2015 FO/56947/2017 06/10/2017 03/11/2017
3 E/56811/2013 FO/56956/2017 06/10/2017 03/11/2017
.
1
MISC ORDER ot
{
. E/ROM/50521/2017 IN | M0O/50635/2017 04/10/2017 01/11/2017 :
E/58301/2013 R
2-3 E/ROM/50542/2017 & | MO/50638-50639/2017 | 29/09/2017 01/11/2017 Lo
E/ROM/50543/2017 IN ' ! 1
E/1009 & 1017/2004 Lo
4. E/ROM/50631/2017 IN | MO/50650/2017 05/10/2017 01/11/2017 if f
E/55806/2013 L
5-6. E/ROA/50646/2017 & | MO/50654-50655/2017 | 09/10/2017 03/11/2017 ; |
E/MISC/50653/2017 IN P
E/274/2010 i
7. E/COD/50595/2017 IN | MO/50668/2017 09/10/2017 03/11/2017 f

E/51225/2017




1.O. ORDER

E/1711-1712/2012 1.0./74-75/2017

05/10/2017

Ol/ll/20l7

o Qo
Asstt. Registrar

Excise Branch-DB

R

Kind_Attention: Now all judicial orders are being suomotu disclosed on CESTAT
website as soon as after signature of the Hon’ble Benches on the same day for the facility
of the public at large. Thus all the public including parties and RTI application movers

may upload these orders from there for their use.




